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York against the United Carbide Corporation. The
second pre-trial conference is scheduled to be held
on 7th August. 1985.

Installing of Automatic Soft Drinks
Rotting Plants by M/s. Pearl Drinks Private
Ltd

1196. SHRI KAIPNATH RAIL: Will Mr
Minister of INDUSTRY AND COMPANY
AFFAIRS be pleased to stale:

>i) whether Government are aware thai Mv
Peari Drinks (Pvt.) Limited arc installing an
Automatic Soft Drinks Bottling Plant in Delhi as
advertised by them in the 'Hindustan Times' dated
the 26th tunc, 1985;

(lit if so, whether Government have approved
the installation of this new 'soft drinks plant and if
so. what is its production capacity:

(c) whether automatic bottling plants hav, been
allowed to be imported and if so. from which
source; and

id) whether it is a fact that no new plant can
be allowed,to be set up in
metropolitan citie; as pe, notification issued from
time to time, and if 'so, how this party has been
allowed to inst-al a new plant?

THE MINISTER OF STATE IN THF
MINISTRY OF INDUSTRY AND COMPANY
AFFAIRS (SHRI ARIF MOHD. KHAN): (a)
Government are aware that MA. Pearl Drinks (P)
Limited are set-ling up a soft Drinks Bottling Plant
in Delhi.

(b) They are registered with the Director of
Industries, Delhi and they have been issued a
provisional licence under the Fruits Products
Order. Information about production capacity is not
available.

(c) No import licence has been issued to them
for import of any automatic bottling plant.

Ul ) Being a small "cale unit the loca-tional
policy is not attracted.
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Mini paper plants in Seventh Plan

1197. SHRI JAGADISH JANI: Will the
Minister of INDUSTRY AND COMPANY
AFFAIRS be pleased to state:

(a) the policy of Government in re
gards the establishment of mini paper
plants in the country during the Seventh
live Year Plan period;

ib) the number of mini paper plants proposed to
be set up in the country J tiring the above plan
period;

(c) the name of the Slates where such plants
are proposed to be set up during the financial year
1985-86;

(d) whether Government have explored the
possibility of setting up mini paper plants in
Orissa; and

(e) if so, what are the places identified for the
establishment of mini paper plants in Orissa?

THE MINISTER OF STATE IN THE

MINISTRY OF INDUSTRY AND COMPANY
AFFAIRS (SHRI ARIF MOHD-
KHAN): (at The policy with regard to
establishment of additional capacity for
manufacture of paper and paperboard in the
country during the Seventh Five Year Plan Period
has not been finalised yet. However, the
manufacture of writing and printing and wrapping
paper from agricultural residues, wastes and
bagasse has been de-licensed and entrepreneurs are
free to set up capacity for these items subject to the
conditions laid down in this regard.

(b) and (c) Approvals have been grant
ed by way of Industrial Licences, Letters
of Intent and registration with DGTD in
favour of 610 units, most of which fall
in the category of small paper mills, for
manufacture of paper and paperboard for
a capacity of 2991 lakh tonnes, in al
most all the States, including the State
of  Orissa. These schemes are under
various  stages of  implementation.  Out
of this. 1 I schemes for a capacity of
53.900 tonnes (each having capacity of
10,000 tonnes and below) are likely to
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materialise dvitmg 1985-86 in the State of
Andhra Pradesh, Karnataka, Maharashtra and
Uitar Pradesh.

(d) and (e) BBeside, the paper mills which
have already gone into production, additional
capacity for manufacture of paper and
paperboard is likely to be set up in the State
of Orissa at (ii) Talchur tii) Aswrali (iii)
Jagatfur (iv) Mana-munda (v) Sambalptir (vi)
Kutang (vii) Koreput (viii) Balagir (ix)
Kasinga and (\) Balasore.

Production of Machine ToHs

1198. SHRI JAGADISH JANI. Will the
Minister of INDUSTRY AND 'COMPANY
AFFAIRS b, pleased to state:

(a) whether there has been stagaation in
the production of machine tools in the
country during the Sixth Five Year Plan
period;

(b) if so, what were the reason therefor;

(c) whether it is a fact that- the demand of
Indian machine tools has been increasing
both within the country and abroad; and

(d) if so, the steps taken to increase the
production of machine tools?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND COM
PANY AFFAIRS (SHRI ARIF MOHD.
KHAN): (a) No. Sir.

(b) Does not arise.

(¢c) and Id) The demand for high
technology machine especially of the CNC
type, has been increasing both within the
country and abroad. In orderto increase
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production to meet this demand Govern
men| haVe taken various measure such
as grant of approvals for foreign colla-
boration, delicensing of the industry, ex
emption fram MRTP procedures, grant of

fiscal reliefg etc.
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